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F1.3T. 420(37).— Y= Afa=aw, 1989 (1989 T 24) #HT oT=T 20A F IT-gTT (1) FIRT Y&
ARt T TN d g0 (5 o “SF ATafaae” %31 &7 8 ), 8 90, o0 a2 | 64q¢ g & TEq
o Amas=® Sged A I gq, AqgAr # g9 i w7 Gt Fawo, g e T F For e §
TATAH — SFTEH | AT 458/31 — 33 UX THITY H&AT 328A % TATH UX A I A  [(HHIT, AT
e e Yo aRASET F e F O sraed® €, vag gy U s #T STfeuger we it oot wear
T FE 2l

Fre Y =Teh, ST 3 9 § & T@dr 8, 98 =0 AT & ST § TH1ae 6 arirg § a9
(30) o=t it srafer  <fiaw, S<F arterf==e #7 gmer 20D FF IT-eT=T (1) F T, ITYE 3227 & o I
I % ATAIEOT ST ITART 9T AT T8 FT qhal 2l

602 GI/2026 (1)
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s TRt o Ry Fere SfaeRTey, srerfq Trotea "ee stfeanry, qfeareT, Foom e #r forfea =1 &%
TEQT T STTORT TAT IHH AT 6 ST T T F Ao ohT SATUI;| TAT ITIAFIL, AT Tored H2A

STeraRT, [EATET, FOUT ST, SOy F3 aTeT AT &l ARG &9 & STAAT FHAT STFeET 6 ATETH T
TqAATE FT AGHT & HOIT AT THT THT AT w7 A9 6 TATq 47 G sAfemgo & o gee
grfersRT<t (CALA) ZTRT saeds aael ST aret et off srfafes st & sueia, smeer grer ey safrat

T T ATAT T FL Tl g

3Ih srterferare i T 20(D) T IT-4TT (i) F A G TS I AW TR g AT
F1S off araer sifaw g

TH ATAAAT F AT o ATeAT A AT g TIoETE U o= Faworsuesy § a9T T=ga A
TEAH TTAHTT (CALA) % ST HATAT | 0T AAATHA T qohel g

AT
Ffegor & At 1 faawer: guar d=ar 328A F v 1< Y 458/31-33 T fasratst -Remaragaw
F |, FouT fSrem § g SUR |g = fAwim

S srfemrger
, ¥ S REIEPEL R ()
| e ¥
. TR Lem BS I TETEAT A% | TP aw
q |0 ™ qeqr . (SIS
CELT) (BRI H) (GD/G)
(TFe H)

1 2 3 4 6 7 8 9
1 530 226-1 0.097 0.03925536 G.D T
2 528 227-1 0.145 0.0586807 G.D T

529 227 0.103 0.04168353 G.D RS
4 523 229 0.044 0.01780656 G.D RS
5 525 230-2 0.028 0.0116552 G.D RS
6 526 230-2 0.405 0.16390125 G.D T
7 527 231-1 0.049 0.01983003 G.D EE
8 539 | 231-1C 0.031 0.01254553 G.D EE
9 FTEH | 602 234-3 0.008 0.00323756 G.P N

g h)

10 548 234-2 0.437 0.17685148 G.D qgr
11 234-2 G.D

547 0.373 0.15095103 EE

236-3

12 546 236-3 0.354 0.14326184 G.D agt
13 236-3 G.D

545 0.364 0.14730878 agr

238-6

14 542 238-7 0.225 0.09105625 G.D RS
15 541 236-4 0.037 0.01497369 G.D RS
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16 540 237 0.273 0.11048159 G.P SiED)
17 796 | 319-1A 0.173 0.07001214 G.W qgT
18 797 | 319-1A 0.159 0.06434642 G.W qgT
19 795 319 0.178 0.07203561 G.W qgT
20 319- G.W
794 oB1 0.003 0.00121408 qgT
21 319- G.wW
792 A1 0.006 0.00242817 qgt
22 819 320 0.049 0.01983003 G.W g7
23 814 320 0.249 0.10076892 G.wW EEl
24 320- G.wW
1407 AA 0.019 0.00768919 EEl
25 812 | 320-4A 0.146 0.05908539 G.wW EE
26 811 | 320-4A 0.035 0.01416431 G.wW EE
27 320- G.wW
810 4A. 4B 0.291 0.11776609 g7
28 809 | 320-6 0.07 0.02832861 G.W g7
29 321- G.wW
821 |1A, 2A, 0.127 0.0513962 qgT
5A1B
30 831 322-4 0.041 0.01659247 G.WwW EE
31 1596 322 0.165 0.06677459 G.WwW EE
32 1595 322 0.308 0.12464589 G.WwW EE
33 1597 322 0.25 0.10117361 G.WwW EE
34 839 323-1 0.617 0.24969648 G.D EE
35 842 | 323-2A 0.607 0.24564953 G.D T
36 838 | 323-11 0.075 0.03035208 G.D LR K
37 826 | 323-9 0.203 0.08215297 G.D LR K
38 324-1,
827 5 0.485 0.19627681 G.wW EEl
39 828 | 324-3 0.028 0.01133144 G.W gt
TOTAL EXTENT 7.257 2.937191

[FT. 5. RSP/Gazette/20A/LC.No.328A/BZA-VSKP/BZA]
AT T, #E / T / Areaadr
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MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION
Secunderabad, 29th January 2026

S.0. 420(E).—In exercise of the powers conferred by sub-section (1) of Section 20A of the Railways Act,
1989 (24 of 1989) (hereinafter referred to as the said Act), the Central Government after being satisfied that for the
public purpose, the land, the brief description of which has given in the schedule annexed hereto, is required for the
execution of The Special Railway Project namely,“Construction of Road Over Bridge in Lieu of Level Crossing (LC)
No. 328A at Km.458/31-33 in Gannavaram - Ampapuram” in Krishna District in the State of Andhra Pradesh,
hereby declares its intension to acquire such land.

Any person interested in the said land may, within a period of thirty (30) days from the date of publication
of this notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid
purpose under sub-section (1) of Section 20D of the said Act.

Every such objection, shall be made to the Competent Authority, namely, Revenue Divisional
Officer, Gudivada, Krishna District in writing and shall be set out the grounds there of and the Competent Authority
Revenue Divisional Officer, Gudivada, Krishna District shall give the objector an opportunity of being heard, either in
person or by legal practitioner and may. After hearing all such objections and after making such further enquiry, if any
as the Competent Authority for Land Acquisition (CALA) thinks necessary, by order, either allow or disallow the
objections.

Any order made by the Competent Authority for Land Acquisition under sub section (ii) of section 20(D) of
the said act shall be final.

The land plans and other details of the land covered under this notification are available and can be
inspected by the interested personat the aforesaid office of the Competent Authority(CALA).

SCHEDULE

Description of Lands in Acquisition: Construction of Road over Bridge In lieu of Level Crossing No. 328A at
Km. 458/31-33 of Vijayawada — Visakhapatnam section in Krishna District

Proposed | Proposed Type of
SL. Name of Name of LPM RS Extent in Extent in land Nature of
NO. Mandal Village NO. LA in LA In Land
(GD/GP)
Acres Hectares
1 2 3 4 6 7 8 9
1 530 226-1 0.097 0.03925536 G.D GAYALLU
2 528 227-1 0.145 0.0586807 G.D GAYALLU
529 227 0.103 0.04168353 G.D GAYALLU
4 523 229 0.044 0.01780656 G.D GAYALLU
5 525 230-2 0.028 0.0116552 G.D GAYALLU
6 526 230-2 0.405 0.16390125 G.D GAYALLU
7 527 231-1 0.049 0.01983003 G.D PATTA
8 539 | 231-1C 0.031 0.01254553 G.D PATTA
9 602 234-3 0.008 0.00323756 G.P KALIDARI
10 548 234-2 0.437 0.17685148 G.D PATTA
1 547 234_23 236- 0.373 0.15095103 G.D PATTA
12| Bapulapadu | Ampapuram 546 | 236-3 0.354 | 0.14326184 G.D PATTA
13 545 gggz 0.364 0.14730878 G.D PATTA
14 542 238-7 0.225 0.09105625 G.D GAYALLU
15 541 236-4 0.037 0.01497369 G.D GAYALLU
16 540 237 0.273 0.11048159 G.P DONKA
17 796 | 319-1A 0.173 0.07001214 G.W PATTA
18 797 | 319-1A 0.159 0.06434642 G.W PATTA
19 795 319 0.178 0.07203561 G.W PATTA
20 794 | 319-2Bl1 0.003 0.00121408 G.W PATTA
21 792 | 319-3A1 0.006 0.00242817 G.W PATTA
22 819 320 0.049 0.01983003 G.W PATTA
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23 814 320 0249 | 0.10076892 [ G.W PATTA
24 1407 [320-4A-1 0.019 | 0.00768919 | G.W PATTA
25 812 | 320-4A 0.146 | 0.05908539 | G.W PATTA
26 811 | 320-4A 0.035 | 0.01416431 G.W PATTA
27 810 323§A’ 0291 | 0.11776609 | G.W PATTA
28 809 | 320-6 0.07 0.02832861 G.W PATTA
29 321-1A,

821 24, 0.127 0.0513962 G.W PATTA

5A1B
30 831 | 3224 0.041 | 001659247 | G.W PATTA
31 1596 | 322 0.165 | 0.06677459 | G.W PATTA
32 1595 | 322 0308 | 0.12464589 | G.W PATTA
33 1597 | 322 0.25 0.10117361 G.W PATTA
34 839 | 323-1 0.617 | 0.24969648 G.D PATTA
35 842 | 323-2A 0.607 | 0.24564953 G.D GAYALLU
36 838 | 323-11 0.075 | 0.03035208 G.D GAYALLU
37 826 | 323-9 0.203 | 0.08215297 G.D GAYALLU
38 827 | 324-1,2 0.485 | 0.19627681 G.W PATTA
39 828 | 324-3 0.028 | 001133144 | G.W PATTA
TOTAL EXTENT 7.257 2.937191

[F. No. RSP/Gazette/20A/LC.No0.324/BZA-VSKP/BZA]
MANOJ KUMAR, CE/C/RSP
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